IN THE CBNTHAL A WMINISTRATIVE TRIBWAL, ALLAHABAD
* #

Allahzbad ; Dated this 2nd day of August, 1999

Contempt Petition No,08 of 1998

IN
Original Application No,)389 of 1992
son'ble Mr, S, Dayal, A.M,
bHon'ble Mr, S.K. Agrawal, J.L
Shyam Narain Pandey
S/0 Keaar Natlh Fandey,
R/0 Vill-Nizamudgin Pur,
Sahahpur (Narain Pur)
UistrictuMir zapur,
(sri BN Chaturvedi, Advocate)
" o & * @ mpncant
Versus

l. M.N Cho pra
0 8, M, Nortﬁern Railway, Allahgbad ,

2 gam Lal shukla,
ion Swp er:lnindmt
A.l'laratﬂ‘a Ebad, llirzapu‘r
(sri Prashant Mathur, Advocate)

.« « «» oRespongents
QRLER(Or al)
By Hon'ble Mr, S, Deyal, A.M,

&nlhlgn S K ﬂﬂﬂﬂl I.
This Gontémpt: petition had been filed for

calling the Opp, Parties in person and pun.

for deliperate contempt of the court in

with the orger dated 26-2-1997.

sh them
n ot complying
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